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2.  ANNEXURE-1. 

Copy of the latest water-test report for the sample collected from Khanchandpur 

village, confirming absence of contamination. 
 

 

3.  ANNEXURE-2. 

Copies of the Detailed Project Reports (DPRs) prepared under 

AMRUT-2.0 for Khanchandrapur, Umran, Rania, 

Shivnathpurva, Akbarpur and Gharampur. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 985/2019 

With 

Original Application No. 986/2019 

With 

Original Application No. 528/2023 

 

IN THE MATTER OF: 

 

In Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh 

With 

In Re: Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur 

Nagar Uttar Pradesh 

With 

News report published in Dainik Jagran dated 14.08.2023 “highlights a 

growing concern regarding industrial pollution in the Godhrauli village 

 

COMPLIANCE REPORT ON BEHALF OF DISTRICT MAGISTRATE, 

KANPUR DEHAT-UTTAR PRADESH ALONG WITH THE SUPPORTING 

AFFIDAVIT..  

 

MOST RESPECTFULLY SHOWTH 

1. That the Hon’ble National Green Tribunal has passed an Order dated 

08.04.2025 in the captioned matter. The Executive part of the order is as 

follows- 
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“…….4..Reply on behalf of Principal Secretary, Environment, 

Forest and Climate Change, Department of Govt. UP dated 

17.03.2025 has been filed responding to the recommendations 

of the Amicus Curiae. In respect of recommendation no.1 

concerning installation of RO – NF Water Plants to ensure clean 

water supply for all domestic purposes in the affected area in 

Kanpur Nagar, Kanpur Dehat and Fatehpur, response filed by 

Principal Secretary, Environment, Forest and Climate Change, 

UP reveals that adequate arrangement for supply of water for 

drinking and domestic purposes are not made. On examination 

of the details disclosed in respect of the railway colony at Afeem 

Kothi where settlement of 5000 people is disclosed, we find that 

supply of water from 10-11 tankers is only 50 kld which is far 

less the requirement considering even the conservative 

consumption norms. Same is the position in respect of other 

areas also. Reply discloses the scheme which will be completed 

for supply of surface water in those areas but immediate concern 

is forthcoming summer season when adequate supply of water 

is essential for survival. 

 

 5. In the feasibility report concerning item no.1 relating to 

supply of water (page3474) it is mentioned by the committee that 

135 litre per head per day water is required by those living in 

that area. State must ensure adequate supply of water.  

 

6. Learned AAG has submitted that the issue relating to supply 

of adequate water in all the affected areas will be re-examined 
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and appropriate provisions will be made and fresh report in this 

regard will be filed. 

 

2. That, in faithful compliance with the aforesaid directions, the District 

Magistrate, Kanpur Dehat, respectfully submits this point-wise report. Each 

paragraph reproduces, in full, the replies received from the concerned 

departments. 

Recommendation 1 – RO-NF CLEAN DOMESTIC 

WATER SUPPLY 
 

3. That the Executive Engineer, Water Corporation (Rural), Kanpur Dehat, by his 

letter dated 24-01-2025, confirms that the Chauhanpurwa source used for the 

drinking-water scheme of Village Khanchandrapur is safe. He records that 

periodic testing has been carried out and no contamination has been detected 

in any sample analysed to date. The water-test report for the latest sample 

collected from Khanchandpur tubewell which is approx.. 300mtrs deep is 

filed herewith and marked ANNEXURE 1. 

 

4. That the Executive Officer, Nagar Panchayat Rania, Kanpur Dehat, through his 

letter dated 17-03-2025, reports that in Azad Nagar (Ward 16) about 450 

litres of water per day are supplied to each of the 200 households. 

Distribution is effected through an overhead tank supplemented by scheduled 

water-tanker runs, ensuring uninterrupted availability to all listed homes. 

 

5. That the Executive Engineer, Uttar Pradesh Jal Nigam (Urban), Kanpur Dehat, 

by his letter dated 09-05-2025, states that in Khanchandpur Village of Rania 
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Nagar Panchayat ammonia-free tubewell water is being delivered at 

approximately 120 litres per capita per day (LPCD), while the CPHEO 

norm is 135 LPCD. He further informs that survey work and estimate 

preparation are complete and that the City Water Action Plan (CWAP) has 

been uploaded on the AMRUT-2.0 portal and now awaits approval. 

 

6. Detailed Project Reports and Interim Arrangements for Six Habitations 

That the same Executive Engineer, by his subsequent letter dated 21-05-2025, 

reports that Detailed Project Reports (DPRs) covering Khanchandrapur, 

Umran, Rania, Shivnathpurva, Akbarpur and Gharampur have been 

prepared for submission under AMRUT-2.0; copies of these DPRs are filed 

herewith and collectively marked Annexure 2. Under this programme: 

 

a) In Akbarpur Nagar Panchayat, work on the drinking-water-supply 

project has commenced, with full coverage targeted for 2026. 

 

b) Under the Umran Rural Pipe-Water-Supply Scheme, construction is 

in progress to extend piped supply to Umran, Shivnathpurva and 

Gharampur. 

 

c) Umran – Total families 403; interim supply by water tankers plus 38 

government hand-pumps. 

 

d) Shivnathpurva – Total families 42; supply through 7 government 

hand-pumps. 

 

e) Gharampur – Total families 39; supply through 8 government hand-

pumps. 
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4. These interim facilities will remain in place until the piped-water infrastructure 

envisaged in the DPRs is completed and commissioned. 

 

Through 

      

Date: 24.05.2025                        

Place: New Delhi 

PRIYANKA SWAMI 

STANDING COUNSEL FOR STATE, UTTAR PRADESH 

F-13, JANGPURA, NEW DELHI 110014 

          E-mail:advpriyankaswami@gmail.com 
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Annexure-1
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